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(d) Tho Board of Diroctors in its moating
hold on 25-9- 198 1  haVC': constituted a 
Committoo under the Chairmanship of 
Managing Director, Dolhi State Industral 
Dovolopmcmt Co::-poration to review tho 
case of promoti n ,etc. ordored aftor 1 5 .  3 

1 977. The Committoo is required to submit 
it r ommend.ations to Chairman, Dolhi 
Sta to Ind us trial Development Corporation 
who will take tho final docision . 

Setting up of an Aluminium Project in J3un· 
pur Parliament ry Constituency. 

51 38 .  Dr .  A.U. AZMI : Will the Minister 
of STEEL AND MINES be pleased to 
stato : (a) whether it is a fact that the-e 
is a proposal to ot up a 6 lakb tonne po 
year alu.mini um projoct costing Rs. 500 
cro os in  tho country ; 

(b) i f  so, whotho:- this proje.,t will bo
located in  the Jaunpur Parli�mentary 
Constituency ; 

(c) if n t, tho reason the ·ofor ; and
(d) what a e the detail of tho projects

in  public sector that a re pr_opo ed to be 
e·tablishod in  Easto ·n U. P. which is Vfr:J 
backward ? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF INDUSTRY AND 
STEEL AND MINES (SHRIMATI R AM 
DULARI SINHA) : (a) No, Sir. 

(b) Doas not arise.
(c) Aluminium is a highly cap i tal int�m�

sive industry. Invostmont must, the'"eforo, 
bo in consonance with the p r iorities of 
planned devolopmont. Besides an alu· 
minium plant will ho oconomi�ally viable 
only if bauxite of requisite grade and ado­
quatc and steady power aro available a 

. a reasonable cost. A detailod feasibility 
study has, therefore, to ba made bof or6

any investment docision is taken. 
(d) According to information available tho Bharat Heavy Electrical Limited and the 

Hindustan Ae onautical Limited are imple­
menting projects in Easter U. P. A spinning 
mill is also being s t up in Jaunpur in tho 
State Sector. 

Recruitment of L.D.Cs. In the Offlm · or 
The Regional Provident Fund Co,mam• 

Deihl 
5 1 39. SHRI DOONGAR SINGH 

SHRI RASA BEHARI BEHRA 
Will the Minister of LABOUR bo pleased to 

state : {a) whothor is i t  a fact that the panel 
drawn for recruitment of Lowor D ivi · on 
Clorks in tho office of the Regional Pro­
vidont Fund Comrnissione-, Delhi in the 
yo:ir 1 976 wa cancelled afto::- a fc,w pa. sons 
we ·e issued appointmont o:-do�s ; 

(b) whetho� i t  is al o a fact !pat two
subsequent panols worn drawn aftor the 
cancellation of tho said panel ; and 

(c) if so, the reasons for n,-oponing of
the cancelled panel of 1 976 in 1 ?78 ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI DHA· 
RAMVIR) (a) to (c) The inf ,mation is 
boing collc:to:l and will bo placed on tho 
Table of tho Houso. 

Winding up of Coca Cola Export Cor,ora-· 
tion 

5 1 40. SHRI R.N. RAKESH : Will tho 
Mini tor of INDUSTRY bo pleased t o,

State : (a) the t ime limit given to Coca 
Cola Export Corporation to wind up f, om 
India ; and 

(b) how many tiro this limit wa oxt n •
ded and by what t ime thoy will ind up 
finally ? 

T�.MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARA YAN 
DATI TIWARO : (a) and (b) Coca Cola 
Export Corporation was given initially 
t ime upto 3 1 st March 1979 for winding up 
operations and thi ha been extended from 
timo to time, tho last extension being opto 
30th Septembor 1 982. 

Tho Coca Cola Export Co,poration 
have ceased to have any activity of trading, 
comme cial or industrial natu e However, 
they have beon pe. 01itted. by the Rescrv0: 
Bank of India to maintain an office in India 
solely for the purposa of winding up of 




